
Sl. No.
Main 
Roll 
No.

Name Category

Marks in the 
Written Exam as 
per Orders dated 
10.03.2016 passed 

by Hon'ble 
Supreme Court 

in WPC 514/2015 
and 712/2015 
(Max Marks - 

850)

Marks 
obtained 
in viva 

voce 
(Max. 
Marks 

150)

Total 
marks 

obtained 
out of 
1000 

marks

Position 
in order 
of Merit

Remarks 

1 222 NEHA PRIYA GENERAL 449 117 566 1

2 591 DIVYA MALHOTRA GENERAL 429 119 548 2

3 129 RICHA SHARMA GENERAL 425 120 545 3

4 345 MAYANK MITTAL GENERAL 427 116 543 4

5 273 NISHANT GARG GENERAL 427 114 541 5 Date of birth-13.8.86

6 590 NITESH GUPTA GENERAL 433 108 541 6 Date of birth-28.11.89

7 113 SWATI GUPTA GENERAL 434 103 537 7

8 81 DHANASHREE DEKA GENERAL 428 108 536 8

9 200 DEEPAK VATS GENERAL 427 106 533 9 Date of birth-30.10.85

10 248 FAHAD UDDIN GENERAL 425 108 533 10 Date of birth-06.05.86

11 563 PRAGATI SC 385 107 492 11

1 574 JOSHICA SOOD GENERAL 435 Absent 435

FINAL RESULT OF CANDIDATES IN ORDER OF MERIT PREPARED BY THE SELECTION
COMMITTEE ON THE BASIS OF COMPETITIVE EXAMINATION (INCLUDING WRITTEN &
VIVA VOCE), IN COMPLIANCE WITH THE DIRECTIONS OF HON'BLE SUPREME COURT OF
INDIA PASSED IN WRIT PETITION (CIVIL) NO. 514/2015 AND 712/2015. 

THE CANDIDATE WHO DID NOT REPORT FOR VIVA-VOCE, THEREFORE FORFEITED HER CANDIDATURE

DELHI JUDICIAL SERVICE EXAMINATION, 2014

NOTICE

Dated : 26.04.2016

Sd/-
(VINOD GOEL)

REGISTRAR GENERAL

The selection and appointment of these 11 candidates to Delhi Judicial Service is subject to outcome of Writ Petition (Civil) No.
514/2015 titled ‘Centre for Public Interest Litigation vs. Registrar General of the High Court of Delhi’ and Writ Petition (Civil) No.
712/2015 titled 'Sonal Gupta vs. Registrar General of High Court of Delhi' pending before Supreme Court of India and Writ Petition
(Civil) No. 2828/2010 titled 'Surender Pal Singh Chauhan vs. State & Anr.’ pending before Delhi High Court. 


	Final result (website)

